INCOME TAX APPELLATE TRIBUNAL: KOLKATA ZONE: KOLAKTA

CONSTITUTION OF KOLKATA BENCHES FROM 19/05/2025 TO 22/05/2025

[23/05/2025 (Friday) is for Misc., Stay, Clubbing, Early Hearing Application]

“SMC” Bench Shri Duvvuru R L Reddy, Vice-President (KZ) Court Room
(Hybrid) (Hybrid Court Hearing at 10.30 A.M.) Ned
“Patna (SMC)” Shri Duvvuru R L Reddy, Vice-President (KZ) Court Room |
Bench (Hybrid Court Hearing after completion of “SMC” Bench) Nol |
(Hybrid)
“Patna Shri Duvvuru R L Reddy, Vice-President (KZ) Coxit Rooi
(Division)” & No.1
Bench Shri Sanjay Awasthi, Accountant Member
(Hybrid) (Hybrid Court Hearing after completion of “B” Bench)
“Cuttack” Shri Duvvuru R L Reddy, Vice-President (KZ) Crist oo
Bench & No.1
(Hybrid) Shri Rakesh Mishra, Accountant Member
(Hybrid Court Hearing after completion of “C” Bench)
o ; Shri George Mathan, Judicial Member Coiit Room |
Bench & No.2
(Hybrid) Shri Sanjay Awasthi, Accountant Member
(Hybrid Court Hearing at 10.30 A.M.)
C* Shri George Mathan, Judicial Member
Bench & Cou;It Rzoorn
(Hybrid) Shri Rakesh Mishra, Accountant Member =
(Hybrid Court Hearing after completion of “B” Bench)
“Ranchi” Shri George Mathan, Judicial Member
Bench & Cou;t Rzoom
(Hybrid) Shri Ratnesh Nandan Sahay, Accountant Member s
(Hybrid Court Hearing at 2.30 P.M.)
“A” Shri Rajesh Kumar, Accountant Member
Bench & Cou;it R:om
(Hybrid) Shri Pradip Kumar Choubey, Judicial Member L
(Hybrid Court Hearing at 10.30 A.M.)
“D" Shri Rajesh Kumar, Accountant Member
Bench & CD“S R;Dm
(Hybrid) Shri Pradip Kumar Choubey, Judicial Member -
(Hybrid Court Hearing after completion of “A” Bench)
“Guwahati” Shri Manomohan Das, Judicial Member Coiitt Ré6is
Bench & No.4
(Hybrid) Shri Sanjay Awasthi, Accountant Member
[Hybrid Court Hearing after completion of Patna (Division) Bench]
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IN TET KOLKATA

CAUSE LIST OF A BENCH FOR 19-MAY-2025 (MONDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID:- XRE-HVRQ-HEH

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 213/KOL/2025

2013-14

[A] ARISTRO FINCORP PRIVATE LIMITED

ITA 215/KOL/2025

2016-2017

[A] ADDHYA FOREX (P) LTD.

ITA 220/KOL/2025

2023-24

[A] DISHARI SOCIAL WELFARE AND DEVELOPMENT TRUST
(EFILING)

ITA 244/KOL/2025

2012-13

[A] M/S. FASTFLOW VINTRADE PVT, LTD.

ITA 253/KOL/2025

2013-14

[A] M/S FANTASTIC FINANCIAL CONSULTANTS PVT. LTD.

ITA 256/KOL/2025

[A] ASIAN INSTITUTE OF PUBLIC POLICY AND DEVELOPMENT
STUDIES KOLKATA

ITA 259/KOL/2025

2017-18

[A] CHANDRA SALES AGENCY

ITA 264/KOL/2025

2016-17

[A] M/S. BLS INFOTECH LIMITED

ITA 505/KOL/2024

2012-13

[A] NANDLAL COMMERCIAL PRIVATE LIMITED

\auds)~

Assistant Registrar

15-May-2025




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 20-MAY-2025 (TUESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID:- XRE-HVRQ-HEH

Sri | Appeal Number Ai::‘: Assessee Name Remarks
1 |ITA 200/CTK/2023| 2013-14 |[A] PRABHAKAR MISHRA

2 1675/&3./2024 2015-2016 | [A] RASHMI PODDAR

- — /igt/zoz 4 |2012:2013 [A] PRIMEROSE TRADERS PVT. LTD.

4 2482/|£(T)Au2024 2017-2018 | [A] RICKY NAKHAT

5 | ITA 1/KOL/2025 |2017-2018 | [A] ASHOK KUMAR AGARWAL AND ORS HUF

6 |ITA 272/KOL/2025| 2016-17 |[A] M/S. 45 BUS ROUTE OWNER ASSOCIATION

7 |ITA 276/KOL/2025| 2021-22 |[D] DAILMER INDUSTRIES PRIVATE LIMITED (EFILING)

8 |ITA 279/KOL/2025| 2017-18 | [A] COMPACT AGENCIES PVT. LTD.

9 |ITA 295/k0L/2025| 2010-11 (gﬂg:g)NSAR ENGINEERING COMPANY PRIVATE LIMITED

10 |1TA 297/K0L/2025| 2017-18 (lélﬂ&:g?ANDH FINANCIAL SERVICES PRIVATE LIMITED

11 |ITA 300/KOL/2025|2007-2008 | [A] FAIRLAND DEVELOPMENT PVT. LTD.

12 |ITA 301/KOL/2025(2010-2011 | [A] FAIRLAND DEVELOPMENT PVT. LTD.

13 |ITA 302/KOL/2025|2019-2020 | [A] COAL EMPLOYEES COOPERATIVE CREDIT SOCIETY LIMITED

lusin )

Assistant Registrari
15-May-2025|




PELLATE TRIB L, KOLKATA

CAUSE LIST OF A BENCH FOR 21-MAY-2025 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID:- XRE-HVRQ-HEH

Assmt.

Srl | Appeal Number A Assessee Name Remarks
1 | cO 34/K0L/2025 | 2020-21 |[A] CITIZEN UMBRELLA MANUFACTURERS LIMITED

2 |ITA 998/K0L/2024| 2012-13 | [A] ADHIRA VINICOM PRIVATE LIMITED

-1 —_— /gbzoz 4 | 2013-14 | [D] CHANDU SOMANI

4 | yeos /IZB?JZOZ , | 2013-14 | [D] SHANTI DEVI SOMANI

5| sz /gbmz 4 | 201920 | [D] M/S. DHANSAR ENGINEERING COMPANY PRIVATE LIMITED
oo /!EBTJZM , | 201314 | [D] M/S. PRATIK INTERNATIONAL INFRATECH PRIVATE LIMITED
. - /IEB?JZDZ , | 2014-15 | [D] PRATIK INTERNATIONAL INFRATECH PRIVATE LIMITED

8 |ITA 304/KOL/2025| 2017-18 |[A] ARUN KUMAR DAS

9 |ITA 306/KOL/2025| 2020-21 |[D] CITIZEN UMBRELLA MANUFACTURERS LIMITED

10 |ITA 315/KOL/2025| 2018-19 | [D] DARKIN DISTRIBUTORS PVT LTD

11 |ITA 319/KOL/2025| 2025-26 |[A] BHABNA

12 |ITA 326/KOL/2025| 2020-21 |[A] THE ETHELBARI TEA COMPANY 1932 LTD.

13 |ITA 334/KOL/2025| 2018-19 | [A] AJITNATH SUPPLIERS PVT. LTD.

14 |ITA 337/KOL/2025| 2011-12 |[A] BAIDYA NATH DEY

15 |ITA 342/K0L/2025| 2018-19 | [A] ETC ELECTRIC PRIVATE LIMITED

16 |ITA 346/KOL/2025| 2012-2013 | [A] BEEKAY STEEL INDUSTRIES LTD.

17| 1260 /lg?JZOZB 2017-18 | [A] KALNA II CADP FARMERS SERVICE CO.LTD.

] g /l‘I:-IC-)?_/ZDz . |2017-2018 [A] SUBHENDU NANDY

19 |ITA 197/KOL/2025| 2021-22 | [A] ANKUR DEALCOM PRIVATE LIMITED

Assistant Registrar
15-May-2025|




I PPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 22-MAY-2025 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID:- XRE-HVRQ-HEH

Srl | Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA
1202/K0OL/2024

2021-2022

[A] M/S. LUPMEX VINCOM PVT. LTD.

ITA
1240/KOL/2024

2011-12

[D] FORUM IT PARKS PRIVATE LIMITED

ITA
1241/KO0L/2024

2012-13

[D] FORUM IT PARKS PRIVATE LIMITED

ITA
2596/K0L/2024

2016-17

[A] DIPTAM CHAKRABORTY

5 |ITA 350/KOL/2025

2024-25

[A] AT TAWHEED EDUCATION AND WELFARE TRUST

6 |ITA 353/KOL/2025

2018-19

[A] BINOD MOKTAN

7 |ITA 358/KOL/2025

2010-11

[D] ARISTRO CAPITAL MARKETS LIMITED

8 |ITA 360/KOL/2025

2016-17

[D] ANUSHIKHA INVESTMENTS PRIVATE LIMITED

9 |ITA 362/KOL/2025

2011-12

[A] THE BANK EMPLOYEES CO OPERATIVE BANK LTD.

10 |ITA 387/KOL/2025

[A] ANGARGARIA SRIJONI SIKSHA NIKETAN

11 |ITA 388/KOL/2025

2017-18

[A] AMIT KUMAR SEN

12 |ITA 395/KOL/2025

2011-2012

[A] SUMITRA DEVI AGARWAL, LEGAL HEIR OF LATE GOKUL
CHAND AGARWAL

Assistant Registrar]
15-May-2025]




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 19-MAY-2025 (MONDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE SANJAY AWASTHI, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID- RON-RRQO-ANT

Srl | Appeal Number A:::‘: Assessee Name Remarks
1 | BMA 1/KOL/2024 | 2018-19 | [D] RAJIV SAWHNEY

2 | BMA 2/K0L/2024 | 2018-19 | [A] RAJIV SAWHNEY

3 |BMA 13/KOL/2024| 2018-19 |[D] KAMINI SAWHNEY

4| 1o /gﬁjzoz 4 | 201516 | [D] BISWANATH HOSIERY MILLS LTD.

5 | 1310 ;’PI(-I(-)?JZOz 4 |2018-2019 | [A] BARARANKUA SAMABAY KRISHI UNNAYAN SAMITY LTD.
| [ Hfgtmz 4 | 2017-18 | [A] LATE SH BHAGAT CHATIU RAM MEMORIAL TRUST
4 . /IE(F)TJZOZ 4 |2012-2013| [A] SHRI MADHO TIWARI

8 | s /éﬁ/m 4 |2017-2018| [A] GouTAM DEY

9 | sin /Ecr)t/zoz 4 | 2013-14 | [D] ALEX TRADECOM PRIVATE LIMITED

10| 5168 ;Egbzoz 4 | 2014-15 | [D] ALEX TRADECOM PRIVATE LIMITED

11| y3gr /I%TJZOZ o | 2016-17 | [A] MANJIRA BANERJEE

12 |ITA 135/K0L/2025| 2013-14 |[D] HEMRAJ INDUSTRIES PRIVATE LIMITED (EFILING)
13 |ITA 202/KOL/2025| 2014-15 | [D] HEMRAJ INDUSTRIES PRIVATE LIMITED (EFILING)
14 | CO 13/KOL/2025 | 2013-14 |[A] HEMRAJ INDUSTRIES PRIVATE LIMITED

15 | cO 22/K0L/2025 | 2013-14 | [A] HEMRAJ INDUSTRIES PRIVATE LIMITED

16 | CO 23/KOL/2025 | 2014-15 | [A] HEMRAJ INDUSTRIES PRIVATE LIMITED

17 |ITA 149/K0L/2025]  ~ | [A] LOKENATH FOUNDATION

18 [ITA 150/K0L/2025]  — | [A] LOKENATH FOUNDATION

19 |ITA 183/KOL/2025| 2011-12 | [A] LAMBODAR DISTRIBUTORS PRIVATE LIMITED

20 |ITA 210/KOL/2025| 2015-16 | [A] M/S. LOVELY INTERNATIONAL PVT LTD.

looss¥h_-

Assistant Registrar
15-May-2025|




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 20-MAY-2025 (TUESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE SANJAY AWASTHI, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID- RON-RRQO-ANT

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 880/KOL/2024

2017-18

[A] M/S ANANDAMELA

ITA
1222/KOL/2024

2018-19

[D] CHAITANYAPUR SAMABAY KRISHI UNNAYAN SAMITY LTD

ITA
1291/K0L/2024

2009-10

[D] SUMERU RETAILERS PRIVATE LIMITED

CO 15/KOL/2024

2009-10

[A] SUMERU RETAILERS PRIVATE LIMITED

ITA
2563/KOL/2024

2016-17

[D] UTTARAYAN TRUST FOR EDUCATION & SOCIAL WELFARE

ITA 60/KOL/2025

2016-17

[A] M/S. HOWRAH FORGINGS LTD.

ITA 61/KOL/2025

2023-24

[A] M/S. HOWRAH FORGINGS LTD.

ITA 72/KOL/2025

2012-13

[D] LOKENATH PRASAD GUPTA

ITA 212/KOL/2025

2023-24

[A] INDIANO CHROME PRIVATE LIMITED

10

ITA 224/KOL/2025

2021-22

[A] GOPI KRISHAN KEJRIWAL

11

ITA 225/KOL/2025

2018-19

[D] KAMLANG SAW & VENEER MILLS PVT. LTD. (EFILING)

12

ITA 233/KOL/2025

2021-22

[A] KUTCHINA HOME MAKERS PRIVATE LIMITED

13

ITA 234/KOL/2025

2019-20

[A] GRAPHITE INDIA LIMITED

14

ITA 235/KOL/2025

2013-14

[A] HIMALAYAN ENDEAVOUR PVT. LTD.

15

ITA 236/KOL/2025

2014-15

[A] HIMALAYAN ENDEAVOUR PVT. LTD.

16

ITA 237/KOL/2025

2017-18

[A] HIMALAYAN ENDEAVOUR PVT. LTD.

Assi
15-May-202
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 21-MAY-2025 (WEDNESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE SANJAY AWASTHI, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID- RON-RRQO-ANT

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

IT(SS)A
51/KOL/2024

2015-2016

[A] VEERPRABHU COMMUNICATION PVT. LTD.

ITA
1217/KOL/2024

2016-2017

[A] VEERPRABHU COMMUNICATION PVT. LTD.

ITA 450/KOL/2024

2011-12

[A] VINKASH ESTATES PVT. LTD.

ITA 451/KOL/2024

2010-11

[A] VINKAS ESTATES PVT. LTD.

ITA
2120/KOL/2024

2015-16

[A] SUVIDHI GOLD PRIVATE LIMITED

ITA
2321/KO0L/2024

2010-11

[A] SWADESHI DEALER PVT.LTD.

ITA 241/KOL/2025

201213

[A] KHEMKA MINERALS PVT, LTD.

ITA 267/KOL/2025

2014-2015

[A] HALDIRAM BHUJIAWALA LIMITED

ITA 280/KOL/2025

2012-13

[A] M/S. HHP HOSPITAL PVT. LTD.

10

ITA 281/KOL/2025

[A] GLOBAL ENVIRONMENT RESEARCH FOUNDATION

11

ITA 291/KOL/2025

2019-2020

[A] LOVELY DAS

12

ITA 292/KOL/2025

2020-2021

[A] LOVELY DAS

13

ITA 293/KOL/2025

2021-2022

[A] LOVELY DAS

14

ITA 294/KOL/2025

2022-2023

[A] LOVELY DAS

15

ITA 296/KOL/2025

2009-10

[D] JUPITER INTERNATIONAL LIMITED (EFILING)

Assistant Registrar
15-May-2025|




| INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 22-MAY-2025 (THURSDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE SANJAY AWASTHI, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID- RON-RRQO-ANT

Srl | Appeal Number A::::_t' Assessee Name Remarks
1 ITA 2004-05 [D] M/S. WEST BENGAL ELECTRONICS INDUSTRY
1982/KOL/2017 |DEVELOPMENT CORPORATION LTD.

2 (ITA 292/KOL/2022| 2012-13 |[A] M/S IMPLEX FERRO TECH LTD.

3 |ITA 293/KOL/2022| 2012-13 |[A] M/S IMPLEX FERRO TECH LTD.

# | /12)?./2023 2011-12 | [A] MAYURPANKH VINCOM PVT. LTD.
B | /igbzm 2012-13 | [A] MAYURPANKH VINCOM PVT. LTD.
16 [ 1560 ;éguzoz 4 |2021-2022 | [A] PRAVESH KUMAR JAISWAL
7| 5300 /Sat/zoz 4 | 2008-09 | [A] BANSIWALA DISTRIBUTORS PRIVATE LIMITED
8 | 2641 /gr\./zoz 4 | 2016-17 | [A] JAIDEEP HALWASIYA

9 |ITA 298/KOL/2025| 2016-17 | [D] JAIDEEP HALWASIYA (EFILING)

10 |ITA 307/KOL/2025| 2016-17 |[D] JAIDEEP HALWASIYA

11 |ITA 305/KOL/2025|2017-2018 | [A] KISARA BUILDERS PVT LTD

Assistant Registrar
15-May-202




| INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 19-MAY-2025 (MONDAY)
BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER
IN COURT ROOM 2
GOOGLE MEETING ID: RON-RRQO-ANT TIME: AFTER COMPLETION OF "B" BENCH
Srl | Appeal Number A::::,t' Assessee Name Remarks
1 |ITA 113/KOL/2024( 2014-15 |[A] STERLING FINVEST PVT. LTD.
2 |ITA 139/KOL/2024| 2010-11 |[A] ONKAR AGENCIES PVT. LTD.
ITA
3 1477/KOL/2024 2013-2014 | [A] MAYFAIR VILLA PRIVATE LIMITED
ITA
< 2254/KOL/2024 2017-18 |[D] JEJU METALS PRIVATE LIMITED
ITA
5 2492/KOL/2024 2012-2013 | [A] M/S. POSITIVE VYAPAAR PVT. LTD.
6 ITA 2017-18 [A] JALUIDANGA PASCHIM NASARATPUR SAMABY KRISHI
2558/K0L/2024 UNNAYAN SAMITY LIMITED
ITA
7 2560/KOL/2024 2021-22 | [A] GE HEALTHCARE GLOBAL PVT. LTD.
ITA
8 2561/KOL/2024 2021-22 | [A] MADHU JAYANTI INTERNATIONAL PVT. LTD.
ITA
9 2564/KOL/2024 2021-22 | [A] AKZO NOBEL INDIA LIMITED
ITA
10 2565/K0L/2024 AY 2021-22( [A] M/S TDK INDIA PRIVATE LIMITED
ITA
11 2569/K0L/2024 2016-2017 | [A] ARROWSPACE TRADECOM PVT, LTD.
ITA
12 2573/KOL/2024 2015-16 | [D] M/S. CHOWDHARY FASHIONS PVT. LTD.
ey
AssiStant Registrar

15-May-2025




IN T P L, KOLKATA

GOOGLE MEETING ID: RON-RRQO-ANT TIME: AFTER COMPLETION OF "B" BENCH

CAUSE LIST OF C BENCH FOR 20-MAY-2025 (TUESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

Srl | Appeal Number A::::t Assessee Name Remarks
1 /rg)t/znz 4 |2015-2016 | [A] RAGHAV PODDAR
2 | ysre /gi/zoz 4 | 2021-22 | [A] INDIAN EXPLOSIVES PRIVATE LIMITED
3| sg n{gbznz 4 | 2020-21 [ [A] SANTANU DAS
4| 5500 /égtmz 4 | 2021-22 | [D] MAXCAB INDUSTRIES PVT, LTD.
: ITA 2019-20 | [A] KHANDRA COLLIERY EMPLOYEES CO OPERATIVE CREDIT
2594/KOL/2024 SOCIETY LTD.
8 | 565 ;gf./zoz 4 | 2021-22 | [A] /S TEGA INDUSTRIES LTD.
3 /!gt/zoz 4 | 2017-18 [ [D] RADHESHYAM AGARWALA
8 | 505 /éguzoz 4 | 2018-19 | [D] RADHESHYAM AGARWALA
9 | 606 fégt/zoz 4 | 201920 | [D] RADHESHYAM AGARWALA
1) flgtr)TJZOZ 4 | 202021 | [D] RADHESHYAM AGARWALA
1 [ /gbzoz 4 | 201617 | [D] RADHESHYAM AGARWALA
12 | CO 27/KOL/2025 | 2016-17 | [A] RADHESHYAM AGARWALA
13 | CO 28/KOL/2025 | 2017-18 | [A] RADHESHYAM AGARWALA
14 | CO 29/KOL/2025 | 2018-19 |[A] RADHESHYAM AGARWALA
15 | CO 31/KOL/2025 | 2020-21 |[A] RADHESHYAM AGARWALA
16 | CO 30/KOL/2025 | 2019-20 |[A] RADHESHYAM AGARWALA
Assistant Registrar

15-May-2025]




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 21-MAY-2025 (WEDNESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID: RON-RRQO-ANT TIME: AFTER COMPLETION OF "B" BENCH

Srl | Appeal Number A::':rt' Assessee Name Remarks

1 | SA2/KOL/2025 |2021-2022 | [A] PHILIPS INDIA LIMITED

2 | 2610 /gﬁﬁjm 4 |2021-2022| [A] M/S. PHILIPS INDIA LTD.

3 | 2600 ;’IE;?JZM 4 [2021-2022| [A] M/S. PHILIPS GLOBAL BUSINESS SERVICES LLP

3 [ /gbzoz 4 [2024-2025 [A] AL MADRASATUL QUADERIATUL MUSTARSHIDIA

Bl o /gbm 4 |2020-2021 | [A] PRIYABRATA SHARMA

6 | 50 /Egbzoz 4 | 2013-14 [ [A] PREMIER VINIMAY PRIVATE LIMITED

7 | 10 ;lgt/zoz 4 |2020-2021 | [A] CARGO PARTNER LOGISTICS INDIA PVT. LTD.

8 | »628 /EchT./zoz 4 | 2021-22 | [A] CARGO PARTNER LOGISTICS INDIA PVT, LTD.

9 | 74 /ég:mz 4 [2014-2015 [A] M/S. EXCELLA REALTORS PRIVATE LIMITED

] xégi/zoz 4 | 2011-12 [ [A] JIVANSUDHA VINCOM PVT. LTD.

1% | s lgbzoz 4 [2010-2011 | [A] NAVRATRA COMMODITIES PVT. LTD.

12 2364/;8?_,202 4 [2010-2011 | [A] NAVRATRA COMMODITIES PVT. LTD.

13| iy ;écT)‘?./zoz 4 |2021-2022| [A] M/S. DIC FINE CHEMICALS PVT, LTD.

14| e /Egbzoz 4 [2021-2022| [A] APARNA PAPER PROCESSING INDUSTRY (P) LTD.

) /rﬁpoz 4 |2021-2022 | [A] M/S. GAINWELL COMMOSALES PVT, LTD.

16| oo /rggtfzoz 4 | 2019-20 | [A] PODDAR MERCANTILE PVT. LTD.

o ITA 2021-2022 | [A] TATA CONSUMER PRODUCTS LIMITED (SUCCESSOR OF TATA
2636/KOL/2024 COFFEE LTD.)

loanant

Assistant Registrari
15-May-2025




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 22-MAY-2025 (THURSDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID: RON-RRQO-ANT TIME: AFTER COMPLETION OF "B" BENCH

Srl | Appeal Number A::::t" Assessee Name Remarks
ITA
ITA

2 | 2644/k0L/2024 | 2016 | [D] KHETAWAT PROPERTIES LIMITED
ITA

3 2643/KOL/2024 2015 [D] KHETAWAT PROPERTIES LIMITED

4 | CO 14/KOL/2025 2015 [A] KHETAWAT PROPERTIES LIMITED

5 | CO 15/KOL/2025 2016 [A] KHETAWAT PROPERTIES LIMITED

6 | CO 16/KOL/2025 | 2017-18 |[A] KHETAWAT PROPERTIES LIMITED

7 |ITA 699/KOL/2024| 2020-21 |[A] SATTIK EXPORTS PVT, LTD.

8 |ITA 770/KOL/2024| 2011-12 |[A] SANDEEP KUMAR TEKRIWAL

ITA

9 2328/KOL/2024 2012-13 | [D] M/S. SHIVRASHI INFRAPROJECTS PRIVATE LIMITED
ITA

10 2361/KOL/2024 2021-2022 | [A] TAI INDUSTRIES LIMITED
ITA

11 2637/KOL/2024 2011-12 | [A] SUNVIEW RETAIL PRIVATE LIMITED
ITA

12 2648/KOL/2024 2013-14 | [D] ALLIED COMMOSALE PVT.LTD

13 ITA 2021-2 [A] M/S. VERSUNI INDIA HOME SOLUTIONS LTD. - FORMERLY

2657/K0L/2024 KNOWN AS PHILIPS DOMESTIC APPLIANCES INDIA LTD.

ITA

14 2661/KOL/2024 2021-2 | [A] APEEJAY SHIPPING LIMITED
ITA

15 2666/K0L/2024 2017-18 |[A] SHASHI TODI

Assistant Registrar
15-May-2025




I APPELLATE T AL, KOLKATA

CAUSE LIST OF D BENCH FOR 19-MAY-2025 (MONDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID IS=XRE-HVRQ-HEH TIME:AFTER COMPLETION OF "A" BENCH

-

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

1

ITA
1406/KOL/2017

2012-13

[A] SHETH COMMERCIAL CO.

ITA
1350/KOL/2023

2015-16

[A] BISWANATH RAKSHIT

ITA 182/KOL/2025

2012-13

[A] VRIDDHI POWER PRIVATE LIMITED

ITA 482/KOL/2025

2018-19

[D] SKYBRIDGE REAL ESTATES LLP

CO 38/KOL/2025

2018-19

[A] SKYBRIDGE REAL ESTATES LLP

ITA 483/KOL/2025

2011-2012

[A] M/S. SHROFF TRADELINK PVT. LTD.

ITA 486/KOL/2025

2016-2017

[A] TAHIDUL ISLAM

ITA 487/KOL/2025

2014-2015

[A] SUSHIL MITRUKA

ITA 488/KOL/2025

2015-2016

[A] SUSHIL MITRUKA

10

ITA 489/KOL/2025

2016-2017

[A] SUSHIL MITRUKA

11

ITA 490/KOL/2025

2018-2019

[A] SUSHIL MITRUKA

12

ITA 496/KOL/2025

2017-2018

[A] SRIRAMPUR NITYANANDA SAMABAY KRISHI UNNAYAN
SAMITY LTD.

13

ITA 465/KOL/2025

2021-22

[A] M/S. SAHA TEXTILE

14

ITA 466/KOL/2025

2022-23

[A] M/S. SAHA TEXTILE

15

ITA 471/KOL/2025

2022-23

[A] VIVEKANANDA MATH

Assistant Registrar

15-May-2025|




) § P TRIB , KOLKATA

CAUSE LIST OF D BENCH FOR 20-MAY-2025 (TUESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID IS=XRE-HVRQ-HEH TIME:AFTER COMPLETION OF "A" BENCH

Sri

Appeal Number

Assmt.
Year

Assessee Name

Remarks

IT(SS)A
33/KOL/2025

2012-2013

[A] SANJAY RUNGTA

IT(SS)A
34/KOL/2025

2014-2015

[A] SANJAY RUNGTA

IT(SS)A
35/KOL/2025

2015-2016

[A] SANJAY RUNGTA

ITA 151/KOL/2025

2014-15

[A] UMANG WEBTECH PVT. LTD.

ITA 377/KOL/2025

2018-19

[A] M/S. VEDIKA CREDIT CAPITAL LTD.

ITA 44/KOL/2025

2015-16

[A] VIJAY KUMAR AGARWAL (HUF)

ITA 454/K0L/2025

2018-19

[A] S M ELECTRIC TRADING CO PRIVATE LIMITED

ITA 47/KOL/2025

2016

[D] PRADYUT NANDI

ITA 497/KOL/2025

2006-2007

[A] XPONSE TECHNOLOGIES LIMITED

10

ITA 498/KOL/2025

2007

[A] XPONSE TECHNOLOGIES LIMITED

11

ITA 501/KOL/2025

2017-2018

[A] SHRI RAM MULTICOM PVT. LTD.

12

ITA 51/KOL/2025

2018-19

[A] TIRUPATI VESSEL PVT, LTD.

13

ITA 518/KOL/2025

2017-2018

[A] WILSON ENGINEERING INDUSTRIES PVT. LTD.

14

ITA 522/KOL/2025

2016-2017

[A] RAGHAV VANIIYA PVT. LTD.

15

ITA 525/KOL/2025

2012-2013

[A] PULACK ROY

Assistant Registrar
15-May-2025|




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF D BENCH FOR 21-MAY-2025 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID IS=XRE-HVRQ-HEH TIME:AFTER COMPLETION OF "A" BENCH

Srl | Appeal Number Af.::,t' Assessee Name Remarks

1 |ITA 140/KOL/2025| 2018-19 |[D] VISWAKARMA RESIDENCY (EFILING)

2 | ITA 19/KOL/2025 | 2016-17 |[D] SCHENCK PROCESS INDIA PRIVATE LIMITED

3 |ITA 245/KOL/2025( 2020-21 |[A] TWOPIRADIAN INFOTECH PRIVATE LIMITED (E-FILING)

4 |ITA 246/KOL/2025| 2021-22 |[A] TWOPIRADIAN INFOTECH PRIVATE LIMITED (E-FILING)

5 |ITA 247/KOL/2025| 2022-23 | [A] TWOPIRADIAN INFOTECH PRIVATE LIMITED (E-FILING)

6 |ITA 462/KOL/2025| 2013-14 |[A] SUSHMA MIMANI

7 |ITA 477/KOL/2025(2015-2016 | [A] SATYA NARAYAN DARGARH

8 |[ITA 534/KOL/2025|2018-2019 | [A] SAMPA MAJHI

Assim{:gﬁtgr

15-May-2025|




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF D BENCH FOR 22-MAY-2025 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

GOOGLE MEETING ID IS=XRE-HVRQ-HEH TIME:AFTER COMPLETION OF "A" BENCH

IN COURT ROOM 3

Assmt.

Appeal Number Yaar Assessee Name Remarks
ITA 185/KOL/2018| 2013-14 | [A] UCO BANK
ITA 318/KOL/2018| 2013-14 | [D] M/S. UCO BANK
ITA 319/KOL/2018| 2014-15 |[D] M/S. UCO BANK
ITA 364/KOL/2018| 2014-15 |[A] UCO BANK
ITA 790/KOL/2019| 2015-16 |[A] M/S. UCO BANK
17A 2015-16 | [D] M/S UCO BANK
1274/K0L/2019
ITA 507/KOL/2023| 2018-19 | [A] UCO BANK.
ITA
1026/K0L/2023 | 2018-19 | [D] UCO BANK LIMITED
ITA
1148/KOL/2023 | 2013-2014  [A] MARY FOREX LIMITED
ITA
10| 4400/k0L/2023 | 2012-13 | [A] PARAMA CONSTRUCTION PVT. LTD.
ITA
11| L4sa/koL/2023 | 201516 | [D] SEVEN HILLS PROJECT PRIVATE LIMITED
ITA
12| Js02/k0L/2024 | 201314 | [D] SOMANI SERVICES PRIVATE LIMITED
13 | ITA 56/KOL/2025 | 2019-20 | [A] M/S. PAVILION COMMERCIAL PRIVATE LIMITED
14 | ITA 64/KOL/2025 | 2014-15 | [A] M/S. RKR GRAPHITE PRIVATE LIMITED

Assistant Registrar

15-May-2025|




T TE TRI L, KOLKATA

CAUSE LIST OF SMC BENCH FOR 19-MAY-2025 (MONDAY)
BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT

IN COURT ROOM 1

GOOGLE MEETING ID= GNG-ECRB-ZSA

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA
1100/KOL/2024

2017-2018

[A] INDIAN OVERSEAS BANK EMPLOYEES COOPERATIVE CREDIT
SOCIETY LIMITED

ITA
1580/K0OL/2024

2017-2018

[A] BIBHA PANDEY

ITA
2427/K0L/2024

2015-16

[A] PRIYA MANJARI TODI

ITA 379/KOL/2025

2014-15

[A] SHRI MANOJ KUMAR DAGA

ITA 380/KOL/2025

2022-23

[A] AKHIL BHARATVARSHIYA CH KSH MAHASABHA

ITA 382/KOL/2025

2017-18

[A] KAMALPUR JOTEKANURAGARH S K U S LIMITED

ITA 404/KOL/2025

2017-2018

[A] NAVODAYA, HARIPADA SAHITYA MANDIR

ITA 407/KOL/2025

2013-14

[A] VIVEK TRACOM PVT. LTD.

ITA 421/KOL/2025

2016-17

[A] VEENA PATODIA MEMORIAL TRUST

10

ITA 427/KOL/2025

2014-15

[A] SHRESTH DEALERS PVT. LTD.

11

ITA 434/KOL/2025

2019-20

[D] M/S NEW CHARAN KANWAL FINANCE COMPANY PVT,

Assistant Registrari
15-May-2025




I PPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 20-MAY-2025 (TUESDAY)
BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT

IN COURT ROOM 1

GOOGLE MEETING ID= GNG-ECRB-ZSA

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA
2318/K0L/2024

2017-18

[A] ENGSER LIMITED

ITA
2338/KOL/2024

2015-16

[A] AMARKANTAK INFRACON PVT. LTD.

ITA 435/KOL/2025

2017-2018

[A] PRADIP DUTTA

ITA 437/KOL/2025

2019-20

[A] PRATIM CHAKRABORTY

ITA 439/KOL/2025

2018-19

[A] YEAKUB MONDAL

ITA 441/KOL/2025

2017-18

[A] DANDAPAT RICE MILLS PRIVATE LTD.

ITA 444/KOL/2025

2016-17

[A] BASTUHARA SAHAYATA SAMITI

ITA 458/KOL/2025

2020-21

[A] GOBARHANRA SAMABAY KRISHI UNNAYAN SAMITY LIMITED

ITA 463/K0OL/2025

2017-18

[A] VINOD BHANDARI

10

ITA 464/K0OL/2025

2021-22

[A] HDJALBERIA CHATRADARI S.K.U.S. LTD.

11

ITA 626/K0OL/2024

2016-17

[A] BISHNUPUR ROWTARA PRIMARY AGRICULTURE CO-
OPERATIVE CREDIT SOCIETY LIMITED.

12

ITA 684/KOL/2024

2020-21

[A] BISHNUPUR ROWTARA PRIMARY AGRICULTURE CO-

OPERATIVE CREDIT SOCIETY LTD.

Assistant Registrar
15-May-2025|




i ! PELLATE TRI L, KOLKATA

CAUSE LIST OF SMC BENCH FOR 21-MAY-2025 (WEDNESDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT

GOOGLE MEETING ID= GNG-ECRB-ZSA

IN COURT ROOM 1

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA
1192/K0OL/2024

2017-2018

[A] VIKASH BAFNA

ITA
1560/K0L/2024

2013-14

[D] EQUIPMENT BARTER PRIVATE LIMITED

ITA
2166/K0L/2024

2012-13

[A] BHAGWATI DEVELOPERS

ITA 481/KOL/2025

2017-18

[D] DINESH AGARWAL

ITA 484/KOL/2025

2013-2014

[A] KAVERI MULTIPURPOSE ARTICLES PVT. LTD.

ITA 485/KOL/2025

2016-2017

[A] GANAPATI TECHNOLOGY SERVICES PVT, LTD.

ITA 503/KOL/2025

2022-2023

[A] SHUBHKARAN TRIVENI FOUNDATION

ITA 504/KOL/2025

2017-18

[A] A.H.FOREX PRIVATE LIMITED

ITA 521/KOL/2025

2017-2018

[A] RAJINDER KUMAR MODI, HUF

10

ITA 526/KOL/2025

2014-2015

[A] KINGFISHER EXIM PVT. LTD.

-

Assistant Registrar,
15-May-2025




PELLATE T L, KOLKATA

CAUSE LIST OF SMC BENCH FOR 22-MAY-2025 (THURSDAY)
BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT

GOOGLE MEETING ID= GNG-ECRB-ZSA

L

IN COURT ROOM 1

Srl | Appeal Number A:::_t Assessee Name Remarks

| yer0 /égbzoz 4 | 2017-18 | [A] GANENDRA NATH HALDER

2 | 200 /Ig?.fzoz 4 |2012-2013| [A] TAPAS DUTTA

) . /igi/zoz 4 |2014-2015| [A] TAPAS DUTTA

1 e /rg)t/zoz 4 |2015-2016 [A] TAPAS DUTTA

) f— ﬂgg?./zoz 4 |2016-2017 | [A] TAPAS DUTTA

6| e fl%t/zoz 4 |2022-2023 [A] TAPAS DUTTA

7 | a1 ﬁg?.ﬁoz 4 | 2014-15 |[A] M/S RUPAHALI SAREES PRIVATE LIMITED

8 | 420 ;gt/zoz 4 | 2009-10 | [D] UML ENGINEERS PRIVATE LIMITED

. TTA 2015-2016 | 'A] M/S. PLUTO REALTORS PVT. LTD. (SINCE MERGED WITH
2519/KOL/2024 DARSHITA BUILDTECH PVT. LTD,)

" ITA 2016-2017 | [A] M/S. PLUTO REALTORS PVT. LTD.(SINCE MERGED WITH
2520/KOL/2024 DARSHITA BUILDTECH PVT. LTD.)

11— /2}?.;2024 2018-2019 | [A] JETHANAND H VARANDANI (HUF)

= - /ég?_mz 4 |2021-2022 | [A] CORONA STEEL INDUSTRY PVT, LTD.

13| Jea /gbm 4+ |2016-2017 | [A] GURUPADA HALDER

14| 5ea /iitT)‘T_jzoz 4 |2017-2018| [A] GURUPADA HALDER

15| e, /gﬁjzoz o |2021-2022| [A] SRI ADWAITYA ACHRYA TRUST

16 |ITA 527/KOL/2025| 2023-2024 | [A] SHREE SHREE RAMKRISHNA SAMITY

17 |ITA 530/KOL/2025|2014-2015 | [A] SATHI GUHA

18 |ITA 531/KOL/2025|2017-2018 | [A] ANIL SINGH

19 |ITA 542/KOL/2025| 2018-19 | [A] PIYUSH KUMAR SARDA

20 |ITA 546/KOL/2025| 2014-15 | [A] SINHAL CORPORATION PVT, LTD.

Assistant Registrar
15-May-2025|




MM&AEELLAIEM;M&IA

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONOUNCEMENTS

FOR 20-MAY-2025 (TUESDAY)

BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER
AND SHRI SONJOY SARMA, JUDICIAL MEMBER

CLARIFICATION MATTERS
Srl Appeal Number :,:Tt‘ Assessee Bench |Remarks
1 | A | 247 | koL | 2024 2‘31}_,,8' [D] SACHIN ARVIND MEHTA B
2 | ma | 433 | koL | 2023 2%9' [A] SIGNIFY HOLDING B.V C
3 | ITA | 838 | KoL | 2024 201?' [A] JAINCO TRANSMISSION LTD. c
4 | A | 839 | KoL (2024 2928 1] JAINCO TRANSMISSION LTD. C
5 | 17A | 840 | KOL 2024 2%7' [A] JAINCO TRANSMISSION LTD. C
6 | ITA | 969 | KOL 2024 507" |[A] M/S. SIGNIFY HOLDING B.v. ¢
7 | A | 970 | KoL | 2024 22%11% [A] M/S. SIGNIFY HOLDING B.V, c
8 | ImA |2331| KoL | 2024 i%zzlz [A] M/S. STERIS (INDIA) PRIVATE LIMITED C

Assistant Registrar
16-May-2025




